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Mr. R.D. Meena, counsel for a'pplicant. 

Learned counsel for the applicant wants to withdraw the 

present 0.A. with liberty to· file fresh O.A. 

In view of the submissions made on· behalf ·of the app\ic;:ant, 

the present O.A. is dismissed as withdrawn with liberty t6 file . I 
fresh 0.A. , 

~ 
(R. RAMANUJAM) 

ADMINISTRATIVE MEMBER 

Kumawat 


